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To,
The Registrar
National Green Tribunal
Principal Bench
New Delhi.

Sub.- A _Compliance report in pursuance to the order dated 10.05.2024

passed by the Hon’ble National Green Tribunal Principal Bench, New
Delhi in O.A. No. 201/2024 Amit Kumar Vs State of U.P.

Respected Sir,

In above noted case, Hon'ble Tribunal has given the direction as below:-

"8. Report clearly states that river used to flow perennially around 15 years ago to
meet the basic rural domestic and agricultural freshwater needs but on inspection it was
found that water body is now without water discharge. This river is tributary of river
Yamuna which ultimately meets river Ganga. The restoration of river and its flow is
required to be done. Hence, we direct Respondent No.6- District Magistrate, Shamli and
Respondent No.7- District Magistrate, Saharanpur to prepare a time bound action plan
for restoration of the river and submit it before the Tribunal at least one week before the
next date of hearing."

In compliance to the above direction, the Irrigation Department Drinage Khand
Shamli (Muzaffarnagar) has been submitted the restoration plan of Khokhri River on
behalf of the Respondent No. 06-District Magistrate, Shamli is annexed as Annexure-1
and Irrigation Department Nirman Khand, Saharanpur has also been submitted the
restoration plan of Khokhri River on behalf of the Respondent No. 07-District
Magistrate, Saharanpur is annexed as Annexure-2 .

Therefore a compliance report is being submitted before this Hon’ble
Tribunal along with it's respective annexures for perusal and kind consideration.

Encl. : As above.

Yours faithfully,
ﬁ‘_ v
;z\&b 20
(Dr. Yogender Kumar)
Regional Officer

c.C.
1. Member Secretary, UP Pollution Control Board, Lucknow
2. District Magistrate, Shamli.
3. District Magistrate, Saharampur.
4. Chief Enivornmental Officer(C-3), UP Pollution Control Board, Lucknow.
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